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Report of Experts Committee 00 rising 
costs of IrrIptioo Projects 

1290. SHRI P. A, SAMINATHAN: 

SHRI R. V. SWAMINAfHAN: 

Will the Minister of IRRIGATION 

AND POWER be pleased to state: 

(a) whether Experts Committee -tppoint-

ed to go into the reasons for the rising 
costs of irrigation projects has submttted 
its report; and 

(b) if so, the main points made by the 
Experts Committee in its report and 
Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION "'ND 
POWER (SHRI BALGOVIND VERMA): 
(a) Yes, Sir. 

(b) The Expert Committee have i~i
c'dted that the important reasons of in-
crease in costs are:-

(i) Increase in the period of con.tl'lI'_ 

lion due to paucity of funds and 
consequent long gestation period 
during which prices rise, 

(ii) Continuous ri,e in cost of cons-

truction material and labour, 

(iii) Inadequate investigations 111 a 
several cases. 

(iv) Inadequate provision in the origi-
nal estimates. 

(v) Change in the scope of jlrojects 
to increase the benefils, atter 
the estimates have been sanc-
tioned. 

(vi) Change in design, and additional 
requirements during constructton, 

~ii  Increase in land 'acquisition costS, 

(viii) Increase in cost of rehabilitatIOn 
measures and increase in s(aies 

of such measures, 

(ix) Poor performance of in igeno ~ 

ft'luipmenr, 




